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Applicant in persana .
Shy, SeChandra, Assistant Directer
- Genaral for respondents,

Presents

:Dépaftmentél official states that counter

_is ready and shall be filed during the ceurse
of the day today,

Applicant:uho is present in person states
that he wants te withdrauw theﬂapplicatian.
List before the court on 25=-10-90,

. (DIWAKAR 'KUKRETI)
77 - o -Deputy Registrar

Tt 1]
AR 2

25.10.90

- Present: Shri N.Ranganathan Swam=~-y, Casunsael fer
the applicant. o

- §hri Subhash Chander, Asstt. Directsr-
General,(MRTP Cemmissisn), fer raspandan’

-Nas.1 te 3.
The learned ceunsel af the applicant
‘states that he dees nat uisﬁ te pursus the present
aﬁplicatiah.  Acc|rdin§ly, the applicatisen is
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(P.Ke KARTHA)
VICE CHAIRMAN

aispased of as withdraun.

(D.K.CHAKRAVORTY)
MEMBER(A)




